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Lontion or Sub·R~ord Office aDd Head 
R.cord Office In plltna 

4137. SHRI RAM AVATAR SHASTRI: 
Will the Minister of INFORMATION AND 
BROADCASTING AND COMMUNI· 
CATIONS be pleased to state: 

(al whether in West Bengal Divl.ion 
Howrah SRO and HRO are located in the 
aame buildiol : 

Ibl wbether in Patoa Divisioo a IreAt 
Inju.tice i. beiol dooe by not allowinl both 
SRO and HRO to funclion in the aame 
buildinl althoullh in the newly conltruCled 
building at Patna, separate accommodations 
bave bccn provided for bot h ; and 

Cc) if so, the reasoos for discrimination 
in the case of Howrah and Patna ? 

THE MINISTER OF STATE IN THE 
MlfIIISTRY OF INFORMATION AND 
BROADCASTING. AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI SHBR SINGH) i (I) Y", Sir, 

(b) No, Sir. 
ec) There Is no intention to dlscriml. 

nate. The clrcurnstances in which SRO and 
HRO W. B. Division are functioning in the 
aame building In Howrah and whetber 
they can be merged will be ell8mined. 

Offer or Milk and Protein Biscuits 
by Ne" Zealand 

4138. SHRJ M. N. REDDY: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) wbether the New Zealand Govern-
ment have offered to supply a new type of 
milk and protein biscuits for cbildren • 

(b) whether that Government bave also 
offered to provide the know bo .• to produce 
similar biscuits in our country: and 

Cc) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
CO·OPERATION ISHRI ANNASAHIB 
SHIN DE) : Ca) to (c). The Government of 
India bas no information regarding tbe "ffer 
elCceptir.g tbat a Dews Item which ha. 
appeared in the. papers on November 6, 1970, 
indicated that in a meeting of the World 
Food Pro.ramme beld In Rome th. repre-
sentative of New Zealand Is reported to have 
stated that his country was prepared to Rive 
away to the developinl world a new m.lk-
Ind.pro!ein biscuit beneHcial to children. Tho 
report also Indicated that New Zealand was 
prepared to waive manuraclurlnB riahls on 
the biscuits for non·commercial producers 
provided it was used only for aid. The mailer 
will be considered by Government when 8 
proposal is received. 

power of A. I. K. Trl.andrum 

4139. SHRI P. VISWAMBH"RAN : 
Will the Minister of INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be pleased to state: 

(a) the present power of the Trivandrum 
Mation or the A. I. R : and 

(b) the decision taken on representations 
received 10 increase the power or th~ 
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